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Title: Introduction of the Timely Commencement of Laws Bill, 2016.

SHRI BADJAYANT JAY PANDA (KENDRAPARA): Sir, I beg to move for leave to introduce a Bill to require the Central Government to issue notification
of coming into force of laws passed by Parliament in a timely manner.
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SHRI BADAYANT JAY PANDA: I introduce the Bill.



